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GENERAL BUDGET 1984-85—DEMANDS
FOR GRANTS—CONTD.

Ministry of External Affairs

MR. DEPUTY SPEAKER : The House
will be now take up discussion and voting
on Demand No. 3? relating to the Ministry
of External Affairs for which 8 hours have
been taken allotted.
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Hon. Members present in the House
whose cut motions to the Demands for
Grants have been circulated may, if they
desire to move their cut motions, send slips
to the Table within 15 minutes indicating
the serial numbers of the cut motions they
would like to move. Those cut motions only
will be treated as moved.

A list showing the serial numbers of
cut motions moved will be but up on the
Notice Board shortly. In case any Member
finds any discrepancy in the list he may
kindly bring it to the notice of the officer
at the Table with delay.

Motion moved :

“That the respective sums not exceed-
ing the amounts on Revenue Account’
and Capital Account shown in the
fourth column of the Order Paper be
granted to the President out of the
Consolidated Fund to India to
Complete the sums necessary to
defray the charges that will come in
course of payment during the year
ending 31st day of March, 1985, in’
respect of the heads of Demands
entered in the second column thereof
against Demand, No. 32 relating to
the Ministry of External Affairs.””

Demand for Grant, 1984=85 in respect of the Ministry of External Affairs

No. of

Name of Demand Amount of Demand for Amount of Demand
Demand on account voted by the for Grant submitted
House on 14th March, to the vote of the
1984 House
1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.

MINISTRY OF EXTERNAL AFFAIRS

32. Ministry of External Affairs 33,98,39,000 10,38,17,000 169,91,92,000 51,90,83,000

Now, Shri Satyasadhan Chakraborty. Your party has been allotted two minuts

less than 30.



